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Minor irrigation projects

12503, SHRI RAMDAS ATHAWALE: Will the Minister of WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) the funds allocated for minor irrigation schemes during the last three years,
till date, State-wise;

(b) the number of minor imgation projects that were granted approval during
the current Five Year Plan period;

(c¢) the funds allocated for implementation thereof; and
(dy by when these projects would be completed?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATICN (SHRI SANWAR LAL
JATY: (a) State-wise details of approved outlay for Minor Iirigation Schemes during
the last three vears are given in Statement (See below). Approved outlay for 2014-

15 1s not issued for the States.

(b) to (d) Water Resources/Irrigation projects including Minor Irrigation projects
are planned, executed and maintained by State Governments from their own resources
and as per their own priorities. Government of India do not approve the Minor
Irrigation Schemes. With a view to encourage the completion of ongoing projects
and help states in creation of irrigation potential, Government of India provides
financial assistance under Accelerated Dirigation Benefits Programme (AIBP). 3320
Surface Minor Irrigation (SMI) schemes have been included under AIBP during the
current five year plan and a total central grant amounting to I4372.98 crore has been
released to the States for completion of these SMI schemes during the same period.
As per AIBP guidelines effective from October, 2013, the time for completion of SMI

schemes is two years excluding the year of inclusion of SMI schemes under AIBP
Statement

State-wise details of approved outlay for minor irrigation schemes

during last three years (X crores)
SINo. Name of States Approved outlay
2011-12 2012-13 2013-14
1 2 3 4 5
1. Andhra Pradesh 2563.58 2818.05 3357.94
2 Arunachal Pradesh 74.07 70.00 66.00

TOriginal notice of the question was received in Hindi.
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1 2 3 4 5
3 Assam 192 .46 23525 271.69
4. Bihar 255.46 276.67 265.24
5. Chhattisgarh 758.36 878.21 897.37
6. Goa 69.06 63.65 86.79
2 Gujarat 1140.52 1373.03 1504.65
8. Haryana 0.00 0.00 0.00
9. Himachal Pradesh 161.89 157.49 191.80
10.  Jammu and Kashmir 209.82 21.06
11.  Tharkhand 648.70 30.38 269.00
12, Karnataka 956.76 1090.36 1202.07
13. Kerala 75.33 99.52 75.06
14, Madhya Pradesh 694.03 662.97 766.01
15, Maharashtra 1200.01 1723.91 1605.00
6. Manipur 63.42 102.00 80.00
17.  Meghalaya 101.55 225.50 202.00
18.  Mizoram 78.40 115.25 82.97
19, Nagaland 141.63 0.00 201.10
20, Odisha 592.40 685.75 878.15
21, Punjab 140.33 150.80 199.30
22, Rajasthan 257.01 577.39 564.15
23, Sikkim 46.63 18.03 148.20
24 Tamil Nadu 173.83 65.48 4557
25 Tnpura 99.31 14.86 69.71
26.  Uttar Pradesh 619.03 664.15 799.45
27, Uttarakhand 234.95 240.80 321.97
28, West Bengal 390.48 265.89 497.42
Torar States 11939.02 12626.45 14648 .61
29, A and N Islands 2.39 331 338
30.  Chandigarh 0.20 0.16 4.05
31.  Dadra and Nagar Haveli 10.11 15.01 12.01
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1 2 3 4 5
32, Daman and Diu 0.20 0.50 0.92
33, Delh 0.05 0.05 0.05
34 Lakshadweep 0.00 0.00 0.00
35 Puducherry 20.15 31.87 22.63
Torar UTs 33.10 50.90 43.04
Torar Stares anp UTs 11972.12 12677.35 14691.65
Central Sector 134.46 37481 312.02
Grann Totar 12106.58 13052.16 15003.67

Inter-State river linking projects

2504, SHRI JOY ABRAHAM: Will the Minister of WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) the rivers which are being considered for the proposed inter-State river

linking projects;
(b) the criteria for linking of rivers; and
(¢) the criteria for defining a river as inter-State?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI SANWAR LAL
JATY: (a) and (b) The Ministry of Water Resources, River Development and Ganga
Rejuvenation (MoWR, RD & GR) has formulated a National Perspective Plan (NPP)
for Water Resources Development in 1980 envisaging inter-basin transfer of water
from surplus basins to deficit basins/areas and projects for interlinking of rivers
are identified on the basis of this criteria provided the consent of respective State
Governments 1s available and Environmental as well as techno-economic clearances
are available. National Water Development Agency (INWDA) has identified 30 potential
links under the NPP. Details of the links identified on various rivers under NPP are
given in Statement (See below). Based on the concurrence of the concerned States,
Detailed Project Reports (DPR) for Ken-Betwa Link, Damanganga - Pinjal links have
been completed by NWDA.

In addition, out of 46 proposals of intra-state links received by NWDA from
9 States, the Burhi Gandak-Noon-Baya-Ganga Link of Bihar, Kosi-Mechi Link of
Bihar, Ponnair-Palar Link of Tamil Nadu, Wainganga-Nalganga Link of Maharashtra
and Barakar-Damodar-Subernarekha Link of Jharkhand have also been taken up for
preparation of DPRs by the NWDA on the request made by the concerned States.



